
Matters unde1" AGRAHAYANA 26, 1903 (SAKA) 

now urge the Government of 
india to reconsider this decision 
"at the earliest. I also call upon 
the Government to take necessary 
steps to start the work on the propos-
ed G<>a University without any fur-
ther delay_ 
(v) DEMANDS FOR ESTABLISHMENT OF 

A TUBEWELL CORPORATION IN RAJAS-
THAN 

SHRI RAJESH PILOT (Bharatpur): 
Sir, under Rule 377 I would like to 
draw the atention of. the Government 
to the followin2 matter of urgent 
public importance. 

The drinking water availability in 
villages in aajasthan is still far trom 
satisfactory even after 34 years ot 
f·reedom and people have to walk miles 
to fetch water. Establishment ot a 
tubewell Corporation should be given 
top priority to solve this problem. In-
itiatlve from Central Government 
should be taken immediately and the 
tubewell Corporation should be estab-
lished in cooperation with the State 
Government without further delay. 

(vi) DEMAND FOR SETTING UP OF 
JOR INDUSTRIES IN ~ PuBLIC 

ECTOR IN GWALlOR.CHAMBAL DIVISION 
OF MADHYA PRADESH 

SHit! MADHA VRAO SCINDIA 
(Guna): Sir, under Rule 3'77 1 would 
like to draw the attention of the Gov-
~rnment to the urgent need for set-
ting up a Major industry in the Pu~ . 

lic Sector in Gwalior-Chambal Divl-
ion of Madhya Pradesh. 

Gwallor .. Chambal division of MadhYa 
Pradesh is one of the most economi-
cally backward areas in the country. 
Due to the existence of bu~e ravines 
and the constant roslon of soil along 
the rivers such as Chambal, Sindh 
and Kuwarl which flow 'through It and 
the hilly terrain In a fairlY laree :part 

th r gio , the land available for 
u tivation Is much too inadeauate not 

me ely to meet mployment r quir .. 
. en's ut a1 0 to provIde- v n a sub-

stence level economy for a large 
J) rean age of . ol)ulatlon Uvl!12 In It 

rural areas. Except in Gwalior city, 
non-existence of even private major 
and medium industries in the region 
~enies them alternative . avenues 01 
employment. 

The Prime NJ.in!ster, Shrimati I dira 
Gandhi has said that the Government 
'would give priority to setting up 0 

industries il} economically backward 
areas, but no major Or even medium 
industry in the Public Sector has been 
set up in Gwalior-Chambal DivIsion 
since Independence. Recently when 
the M.P. Government announced it 
decision to set up regional industrial 
development corporatIons, initially 
Gwalior was not included in the list of 
the cities where these corporations 
were to be set up. I am. grateful to the 
Chief Minister of Madhya Pradesh for 
.havin~ subsequently accepted my 
suggestion and having included Gwa-
Hor as well in that Hst. 

The economic backwardness ot the 
region is the most important factor 
responsible for the recurrence ot the 
dacoity problem. The setting ux> 0 
two major industries in the Public 
Sector at convenient centres in the r~ 
glon would prove an incenHv for 
starting small and medium ancilliaty 
industries. It would thus !!o a long 
way in removing the econom c back-
warrln ss of th r gion and also act 
as the most ffe tive measure towarJs 
th eradication of the decoity probl m. 

I t is hoped that the Government: ' 
would give serious consideration to 
the pressing need of sett'ng up such 
major industries In the nubli sector 
in Gwalior-Chambal Division. 

(vii) DE ND BY G OWERS IN HY 
PRADESH FOR PERM I grON TO ExPO 
URAD W1tOLE OR D AI . TO ST LISE ITS 

PRICE 

DR. VASANT KUMAR PA IT 
(Rajgarh : Under Rule 377. I would 
like to draw tb attention of the Gov-
ernment to the followin matter of u 

nt ImJ)ortance. 


